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BEFORE THE REG STRAR MRS. RACHNA GUPTA

Crim nal Appeal No(s) . 1899/ 2014

BANDEY Appel | ant ('s)
VERSUS

STATE OF U. P Respondent ( s)

Date : 02/07/2015 This appeal was called on for hearing today.

For Appell ant(s)
M. Tushar Bakshi, Adv.

For Respondent (s)
Ms. Pragati Neekhra, Adv.

UPON hearing the counsel the Court nade the follow ng

ORDER
Service upon the sol e respondent is conplete. However ,
original record fromthe Courts belowis still awaited

An urgent remi nder be issued in this respect.

Li st again on 24.8.2015.

( RACHNA GUPTA)
Regi strar
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